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(b) if so, what remedial measures Go-
vernment have taken or contemplated to take
in this regard?

THE MINISTER OF STATE IN THE
MIMSTRY OF ENVIRONMENT AND
FORESTS (SHRI VIR SEN): (a) Some
incidents of pollution from Industrial ins-
tallations have been reported. However, these
have not polluted the major sources of water.

(b) Under t'ne provisions of Water & Air
Pollution Control Acts the Industries have
been directed to take necessary action for
pollution Control such as instalment  of
pollution abatement systems.

M "li‘haion of private capital by
1.T.D.C.

1236. R. SAMBASIVA RAO- Will the
PRIME MINISTER be pleased to sttate:
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mobilise private capital unde, public
management for developing accommodation
sector; and

(b) if so, what are the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF TOURISM AND CIVIL
AVIATION (SHRI ASHOK GEHLOT):
(a) and (b) The Approach PaptT for the
Seventh Five Year P'™ approved by the
National Development Council (NDC) in
July 1984 recommended tiaat private sector
investment will hav, to be encouraged in
developing tourism and public sector
investments should be focussed only on
development of sjpport infrastructure. Thig
will be kept in view while formulating
ITDC's Seventh! Plan proposals, In line with
this, ITDC has also entered into agreements
with some private sector oompanies for
rerHering technical consultancy, and r
tnagerial services. Details of agreements

(a) whether the Indian Tourism
Development  Corporation  propose to

entered into by the ITDC are given in th,
enclosed Statement.

Statement

List of collaboration agreements of ITDC ivith Private Sector entcrpreneurs for consultancy servkes

Nam-of thi p-aject/h”tel Status Nam of collaboration

(A) Hotel at Goel lin Under construction by M/s

Mpyyfljwer Hotels Pvt. Ltd.

Technical consultancy & mana-
gement including marketing.

(b) Hotel at Hyderabad Under construction by  M/s Do.
Ve.ik to ov.m mna Hotels Pvt.
Ltd., Hyderabad.

(c¢) Hnel at Poona Under construction by M/s

Pride Hotels Ltd., Pune.

Technical consultancy only.

(d) Hotel at Kolhapur Under construction by M/s Technical consultancy e.nd mana-

INDAGE gement including marketing.
() Family Bench Resort at Promoted bv M/s SIMA Do
Goa. HOTELS'!'
(f) Hotel Glaxy a; Agra Functioning hotel. Marketing only.
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Aircraft for domestic airlines

1240. SHRIMATI USHA MALHOTRA;
Will the PRIME MINISTER be Pleased to
state;
(a) what is th, make of tVi, aircraft
selected by Government for domestic
airlines;

(b) what is th, cost of each aircraft worth
capacity; and

(c) what' ig the number of such aircraft

acquired so



